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nurses--who volunteer for service in 
the border areas for civil defence 
work and for military nursing ser-
rice. The number of persons regis-
tered so far is as follows:-

(i.l Doctors (graduates, licen-
tiates and homoeopaths) 55 

(il) Post-graduate 
( specialist) 

(iii) Nurses--

doctors 

21 to 35 years--350 
over 35 years--79 

46 

I. 4211 
J 

Information about maintenance of 
.imilar registers by the State Gov-
ernments is not available. 

Electricity Rates in Delhi 

1060. Shri Maheswar Naik: Will 
the M;nister of Irrigation and Power 
be pleased to state: 

(a) whether it is a fact that (he 
Delili E;edric Supply Undertaking 
haJ drawn up a new Schedule under 
which the dectricity rales in Delhi 
arc sought (0 be incrcClsed so as to 
boost up Delhi Electric Supply 
Undertaking's incClmc by Rs. 50 lakhs 
a year; 

(b) if so, under wh'lt consideration; 
and 

(c) whdher Government have 
consented (0 the proposed increase? 

The j\linistcr of State in the Minis-
try of Irrigation and Power (Shri 
Alagcsan): (a) Yes. The proposed 
schedule is under consideration of the 
Delhi Municipal Corr,oraLon. 

(b) The proposals have bc'cn made 
largely to cover-

(i) increasp in raks for bulk pur-
chase of power from the Punjab 
State Electricity Board; 

(ii) increase in the cost of coal; 

(iii) programme of rural electrifica-
tion which the Delhi Electric 
Supply Undertaking proposes 
to carry out; 

(iv) cost of providing street lighting 
-cost of energy as well as 
maintenance charges; and 

(v) requirements of additional funds 
for payn,ent of interest on the 
capital employed on fresh 
schemes. 

(c) No. Under the Delhi Municipal 
Corporation Act, 1957, the power in 
respect of fixation of the rates of 
supply vests entirely in the Municipal 
Corporation. 

L.I.C. Funds for Land Acquisition 
and Development Schemes 

1061. Shri Mahcswar Naik: Will 
the Minister of Works, Housing and 
Rehabilitation be pLeased (0 state: 

(al whether it is a fact that Life 
Insurance Corporation has made 
available (0 h:s lVlmistry a sum of 
Rs. 16~ erores to finance the land 
acqui.,it;on and development schemes 
during the remaining 'Period of the 
Th:rd Plan; 

(b) if so, on what krms and condi-
tions; and 

(c) how tJoe fuml has been appor-
tioned (0 diffe'rent State,;. 

The Mini~ter of Works, Housing 
and Rehabilitation (Shri M('hr Chand 
Khanna): (<» The Th:rd Five YeaI 
Plan ellv:.,ages an outluy of Rs, 26 
crores on land acquisition and 
devc!opment schemes. of which 
Rs 1 G.5 crores is expected to be 
provided by the L:f" Insurance 
Corporation of India and the balance 
of Rs, 9.5 crores in the Plan, 

(b) The loans to be advanced by 
(he Corporation carry inter('5( a( 1 
per cent above the ba~k rate prevail-
ing at the time of dLbursement of 
the loan, subject (0 a m:nimum of 5 
per ccnt and are repayable in ten 
annual equated instalments of princi-
pal and interest, commencing from 
the fi'Ilh anniversary of the grant of 
loan-interest only bcing payable an-
nually at the stipulated rate during 
the 1st four years. 
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(c) The apportionment of Rs .26 
crores earmarked for the scheme 
(including Rs. 16.5 crores to be made 

Sl. 
No. 

State 

I Andhra Pradesh 
2 As~am 
3 Bihar 
4 Gujarat . 
5 Jammu & Kashmir 
6 Kerala . 
7 Madhya Pradesh 
8 Madras 
9 Maharashtra 

10 My,or< 
II Orissa 
12 Punjab 
13 Raja'than 
14 Uttar Pradesh 
IS Weq BCT'gal 
16 Union Territorv ofDdhi 

Not yet allocaled 

TOTAL. 

*Provi'lionally l'.arm~ukt:J but nOt yet allocated. 

Settlement of Families in 
Dandakaranya 

1062. Shri G. It!ohanty: Will the 
Minister of Works, HODSing and 
RehabilItation be pleased to state: 

(a) whether all the families which 
arrived in D"ndakar=ya during the 
last year (1D62) for sl'ttkment have 
been moved to village sites; 

(b) whether fully reclaimed agri-
cultural ]""ds have bee'" allotted to 
all of them; 

(c) whether all families have been 
fl1lppJicd with bullocks =d imple-
ments; and 

(d) whether all the lands allotted 
have becn cCllbivated this year? 

The Minister of Works, Housing aDd 
Rehabilitation (Shri Mehr Chand 
Khanna): (a) During the year 1962. 
a total of 2707 families of displaced 
persons moved to DandakaI'8.1lya from 
West Bengal. 971 of these families 
who had arrived in Dandakaranya by 
the 15th May. 1962 had been moved 
to village sites by the 30th November. 

available by the Life Insurance Cor-
poration) has been made as folows:-

Amount 
CRs. in lakhs) 

109 
28 

150 
68 
50* 
40 
90 

170 
350 
10') 

~o 
200 
5~ 

':J00 
215 
6")0 

10 

2600 

1962. No movement to village sites 
takes place during the rai'l1y season 
in Dandakaranya which lasts from 
June to October. 

(b) and (e). 811 families were allot-
ted reclaimed agricultural lands and 
151 families were supplied with 
bullocks and 594 families were sup-
plied with implements upto the end 
of November. 1962. 

(d) Yes, 

Refugees from NEFA 

1063 f Shl'i H. C. Soy: 
. L Shri Sivarnurthi Swarny: 

Will the Minister of Works, 
Housing and Rehabilitation be pleased 
to state what is the scheme short-
term and long-term to house and 
rehabilitate the refugees from NEFA 
as a resul.t of the Chinese invasion? 

The Minister of Works, Housing aDd 
Rehabilitation (Shri Mehr Chall.d 
Khanna) : No proposal has been 
received from the North Eastern 
Frontier Adrninjstration for the howt-




